POST OFFER PUBLIC ANNOUNCEMENT

for the attention of the shareholders of
SARASWATI COMMERCIAL (INDIA) LIMITED

Registered Office: 15, Chiltaranjan Avenue, 4l Floor, Kolkata - 700 072,

This is public annowncament is In continuation to the Public Anmouncement daled Awgusl 17, 2005 "PA") issued by
JM Morgan Stankey Private Limited ("Manager to the Offer”) on behalf of Winme Commercial {India) Limited {"“Winm" or
the “Mcquirer”), having its registerad office at 15, Chittaranjan Avenue, 4th Floors, Kolkata- T00 072, in this newspaper.
This public announcemant should be read in conjunction with the PA, corrigendum to the PA and the Lettar of Offer
dated Saptember 27, 2005 ("Lettar of Offar”) that has bean posted to the Shareholdars of Saraswati Commercial
{India) Limited ("Targst Comgpany” or “Saraswali”). The terms used but nof deflined = this public announcement
shall have the same meanings assigned to them i tha PA and the Letter of Cffer,

Winro made tha PA 1o acquire up to 38070 fully paid up Equity Shares of Rs 10 each representing up to 15.01% of
the fully paid up equity share capital of Saraswall a1 Rs. 47.00 per Equity Share (the “Offer Price”™) and interest of
Rg 33.70 per ghare calculated (@ 15% p.a. from February 5, 2001 till November 10, 2005, i.e the scheduled date of
payment of consideration,

Tha Offer opened on Octoher 7, 2005 and closed on Octobar 26, 2005. Mo rezponse has hean recaived in the Offer.
Details of the Offer and rezponse thereaf are as follows:

5r. No. Itam Proposed in the Offer Document Actual
1 Cffer Price per shara Re.47.00 Re.47.00
Interest per share'™ Rs 33.70 Rs 33.70
Total Price per shara Rs.80.70 Rs.80.70
2. Shareholding of Acquirer Group 543930 543,930
[Number & %) before PA 24 50% B4.959%

3 Shares acguired by way of
MO or market purchases

(Number & %) Ml il

4. Shares acguirad in tha coen offer Ml il
(Mumber & %) 0.00% (1.00%

E. Size of the open offer Rs. 7.75 million Rs. 7.75 millicn

{(Mumber of shares multiplied by
Total Price per shara)

B. Shares acqured after PA but bafone il il
¥ working days prior to closure date,
if any (Mumber & %)

6.1 Prce of the shares acquared
6.2 Number of shares acqured
E.3 % of shares acquirad

7. Post offer shareholding of Aoquiner 543 930 543,930
Group (Mumber & %) (2+3+d+6) £4 99% B4, 09%
&, Pre & Post offer share holding of Pre-Offer Post-Offer
Public (Mumber & %) Shares o Shares Yo
08,070 15.01% 96,070 15.01%

(1) interest has been calcuwlated @ 5% p.a from February §, 2007 6 November 10, 2005, i.e the scheduled
date of paymen! af consideralion.

The |est date for payment of consideraton (o the sharshalders of Sarasweti who was November 10, 2005, However,
as no response has been received in the Offer, there wes no need of sending paymants. Deposit of 1% kept in tha
Escrow account has bean released and transferred to tha s pecial account. Bank guarantee for Rs.20.50 lacs is still
ir tha Escrow account and will e released in due cowrse. Tata Share Registry Limited, Registrars to the Offer has
not recaived any investor complainis and there are no pending invastor complaints regarding this offer as on date

The Acquirer accepts full responsibility for the information contamnad in this Announcement

A copy of this Amnouncement = also available on SEBI's website al hitp:hwww.sebl govin.

lssued by : MANAGER TO THE OFFER REGISTRAR TO THE OFFER
L 7 JM Maorgan Stanley Private Limited Tata Share Registry Limited

JJ & 141, Maker Chambers 111 Army & Navy Building,
IV MORGAN STANLEY  Mariman Poinl, Mumbai — 400 021 148 M G Road, Fort

Phona: + 81 22 5630 3030 Mumbai - 400 001

Fax: +91 22 2204 T1B6 Phone:+01 22 6568484

E-mail; kushal doshif@morganstaniey com Fax; +81 22 56568496

Contact Person; Mr. Kushal Doshi E-mail: gloi@datashare.com

Contact Parson: Ms 5.R. Billimoria

On behalf of Winro Commercial {India) Limited

sdi-
Flace : Mumbai Mr. A. N. Nair (Director)
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